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BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

 
IN THE MATTER OF: 

ORIGINAL APPLICATION NO. 45/2024/EZ 
(Earlier O.A No. 132/2024/PB)  

 
IN RE: News item titled “Hazaribagh mei nadiyon se avaidh balu khanan kar 
roj kee kamai 10 lakh se jyada sarkari adhikariyo kee bhi hai mileebhagat” 

appearing in the Prabhat Bharat dated 14.12.2023  
                               … Applicant 

-Versus- 
Jharkhand Pollution Control Board & Ors. 

                                                   … Respondents 
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AISHWARYA RAJYASHREE 
Advocate 
Bar Association Room No. 5, 
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                (M)9874995669 
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